C E"' “RA.u ADMIOIISTRATIVE TRIBUNAL, JABALFUR B NCGH, JABALPUR

i

Original Application Wo. 905 of 2003
Jaballpur,, this the 13th day of August, 2004

Hon'ble shri MJ.P. Singh, Vice Chairman

Praphakar Prasad Shukla, aged apout

32 years, son of Shri Ravendra Prasad

Shukla, working as Group-D Huployee in

Kendriya Vigyalaya, Sidhi @P) Resident

of Shastri Bhavan, Near Water Filter, _
Mad’huri, (PO) Distt Sidhi (IP) . eee Hpplicant

(By Mvoca'ce - Shri A,K, Pandey on béalf of Sarl PLl,
Dubey)

Versuwus

1. Commissioner, Kendriya vidyalaya
Sangathan, 18, Institutional Area,
Shahia Jeetsingh Marg, New Delhi,

2., Assistant Commissioner, Kendriya
Vidyalaya Sangathan, Ja‘oalpur Region,
Kendriya V:Ldyc.layq, G «CoFy Campur,
Jabalpur (MP) .

3. P#D, Chaturvedi, Principal, :
Kendriya Vidgyalaya, Sidhi (P). coo Respondents

(By Advocate -~ &ri M.K. Vema)

O R D ER (ORAL)

By filing this Original Application the applicant has
claimed the following main reliefs 3

n(i) quash impugned order of transfer 9.12.2003

('«‘xnﬂe“me A-1) so for the same relates to the applicant

and direct respondents to allow the applicant to work

at Sichi and no to VlC’lelSe the gpplicaent,

(11) that respondent o, 1 be o;u:ecteo. to hold a

hich level inquiry into the conduct of respondent No.

3 which has led to the harrassments of three group 'D'

eployeas or grant any other relelf deemea proper to
the facts and clrcumctar' ces of ‘che casedt 7

-

2. Heard the leamed ocounsel for the parties,

3. The learned counsel for the raspénd,a-rts submitted that
since th e applicant has joined the new place of posting
i.cs Kendriya vVidyalaya, Bailadila, Dantewada, Distric_t s

Chhattisgarh, this Original Application has becone



kD &

infructuous. The leamed counsel for the gpplicant

confimed this suomis sion of the learned counsel for the
respondents . In view of the submissions made by the parties
I. find that since the gpplicant has joined the new place

of posting this Original Application has become infructuows

Accordingly, this Origiﬁa,l Application is dismiSsed &S

- infructuous, No costs. .

llSAll

(i1 P4 Singh)
Vice Caiman
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